LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS

Wednesday, 21 March 2018 / 30 Phalgun 1939 (Saka)
2.00 PM

1. Question Hour :
Starred Questions as shown in the separate list to be asked and replies given.

2. Special Mention(Rule-280) :
The following Members to raise matters under Rule-280 with the permission of the Chair:

1. Shri S.K. Bagga 6. Shri Gulab Singh

2. Shri Manjinder Singh Sirsa 7. Shri Vijender Gupta
3. Shri Jitender Singh Tomar 8. Shri Jagdish Pradhan
4. Shri Akhilesh Pati Tripathi 9. Shri Mohinder Goyal
5. Shri Naresh Balyan 10. Shri Ajay Dutt

3. Calling Attention (Rule-54) :
Shri Pankaj Pushkar to call the attention of Hon’ble Deputy Chief Minister regarding
‘alleged leak of question papers and mismanagement of Staff Selection Commission and
harassment faced by the students of Jawaharlal Nehru University, Delhi’.

4, Presentation of Outcome Budget :
Shri Manish Sisodia, Hon’ble Deputy Chief Minister to present the Outcome Budget of
NCT of Delhi.
Delhi C. Velmurugan
21 March 2018 Secretary
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